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(b) the numbe.r of Block, Tehsjl, 
Subt-cUvisional and· market pIeces yet 
to be connected by all-weather road 
in tribal area s of, the State before 
and of rolling plan and current 
financial year; 

(C) the reasons for lack of com-
munieation facilities in these areas 
after the preparation Qf sub-Plan. 
normal State plan allocation and 
M.N.P. and other schemes extended 
in these axeas; and 

(d) major and other bridge work 
included in current year in Sixth 
Plan? 

THE MINISTE:R OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRAliSPORT (SHRI BUTA SINGH): 
(a) to (d). The Orissa Government 
have proposed in their Draft Sjxth 
Plan (1980--85), a total outlay of 
about Rs. 1077 crores for Tribal 
sub-Plan for various sectors of 
developm€nt out of which about 
&. 85 crores have been earmarked 
fo'r ronst·ruction of Roads and Brid-
ges. Acqording to that draft Sixth 
Plan 6 sub-divisions, 18 tehsils, 95 

· . ~19cks and 85 police Stations in ~he 
Slat~ are yet. to be connected wIth 
all-weather road links with the 
headquarters. The draft tribal Sub-
Plan for the PWD roads proposed by 
the State Government includes 80 
works out of which 41 are bridge 
Pr'ojects. Finencial limitations are 
said to be the main bottleneck. 

BoardinJ of buses by DTC Per&ODDel 
through. Exist Gate 

3446. DR. A. U. AZMI: Will the 
Minis~er of SHIPPING AND TRANS-
pORT be pleased. to state: 

(a) whethe.r Government are aware 
that OTC pergonnel while proceed-
ing on duty or off-duty, get into the 
DTC busllS from t1:le exist gates, thus 
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causing considerable annoyance and 
inconvenience to the co~uier~~ 

(b) while commuters have to wait 
for very long time at certain poipts 
where the bus service is baa, these 
p.ersonnel occupy comfortable. posj-
tion tD the disadvantage of the pay-
ing commuters by jumping the queue 
and entering into the bus from the 
Exit/Gate; 

(C) if so, what effective steps Gov-
ernment propoSE to take to stop such 
malpractices and ban the entry by 
such personnel who are not 'On duty 
in the bus from entering into it 
frOm the e.xist g'ate; and 

(d) if not, the l'-easons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH.): 
(a) to (d). Some complaints of thi:·; 
nature were received by nTC some-
time back. The Corporation hus in-
formed that they have issued strict 
instructions to the line staff that thc 
members of the staff of the Q>rpora-
tion should not board the buseSllir()!.l 
the front gate. Traffic Officers posted 
in t:1e Divisi'Ons as well as the. Depot 
M'Gnagers have also been asked to 
ensure compliance of instructions. The 
Corporation has further informed 
that now the DrC staff. by and large, 
board the D'rC buses from the pro-
per entry gate. 

Sealdah-Barasat Line 

3447. DR. GOL,AM YAZDANI: 
Win the Minister of RAILWAYS be 
plea~ed to sta te t he progress of 
double lin e 'of Sealdah-Barasat Sec-
tion of S'~aJdah Division of Eastern 
Raihvay? 

THE DEPUTY MINISTE'R IN THE 
MINISTRY O'F RAILWAYS AND 
IN THE D·EPARTMENT OF PAR-
LIAl\t1~NTARY ,AFFAIRS SHRI 
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MALLIKARJUN): Progress of im-
port'ant, items of work on doubling 

of Dum Dum-Barasat section is 
given below: 

------'------ ,-- .- _,_, ------_._-,-
Df'~CTjption Progress 

(i) Contracts executed 28 Tenders Ollt of 29 tenders called for have been 
acct'pted. 

(il) Formafion other than rocb 

(iii) 2 Major bridges I nlajor bridge has been completed and the other 
bridge for which I girder has been received at ~ite 
and 3 girders are under fabrication. 

(iv) Platform's & bridges . :J6%. Out of 15 mhl0r bridges, 1 has been completed. 

(v) Linking 0/ track 

.\.fain liut' . 

loop line , 

(vi) Points mtd (I(lssir.g; 

1 j n B l;':l _-:J :.2 sc: ts 

1 in 12-21 sets 

1 in 16--J set 

(vii) Platform shf.·~ --7 ;\;I)~" 

(viii) Platf()rm with fencing () J\o~. 

(ix) Supply of halla~t 

(x I Construction of OHE 
mast-14° Nos. 

(xi) Overall pro~re"" 

-------, 

Attack on Sikh Boy in U.K. 
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3448. SHRI R. L. BHATIA: Will 
the Minister of EXTERNAL AFFAIRS 
be plea~ed to state: 

(a) whether his attention has b~n 
drawn to the news item captioned 
'Attack on Sikh boy in U.K. COIl-
demned' appearing in the 'Tribune~ 
dated the 31st August, 1980: 

(b) if so, whether any protest 
was lodged by the Indian High Com-
mission in U.K. with the British 
Government in this behalf or some 
other action taken; and 

(C) if. SO, W ~at is the reaction of 
the British Govemment t})ereto? 

'rHE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARA-
SIMHA RAO): (a) Yes, Sir. 

( b) On r,eceipt of a communica-
tion from the Wolverhamptan Turban 
Action Committee about an attack 
on Rajinder Singh, a 15 year old 
Sikh boy, by two white men jn the 
Park Field area of Wolve-rhampton. 
the matter was jmmediately taken 
up by the High Commission wlth the 
Briti~h Home Office; the Home Oftice 
was urged to conduct vjgorous inves-
tigation with a view to bringing the 
culprits to justice and iake ejfective 
measUt"es to prevent recurrence of 
such inr.-jde-nts. 




